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MUNDRA) 

 

C.C., Mundra                                                              ………Appellant 
Office Of The Principle Commissionerate Of Customs, 
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APPEARANCE: 
Sh. K. J. Kinariwala, Assistant Commissioner (AR) for the Appellant 
Sh. Rohit Lalwani  along with Ms. Chaitali Sadayat, Advocate for the Respondent  

  
CORAM:   HON'BLE MEMBER (JUDICIAL), MR. RAMESH NAIR  

                HON'BLE MEMBER (TECHNICAL), MR. RAJU  
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         DATE OF DECISION: 01.11. 2019 

  

 The appeal is disposed of. For order, see order of date in Custom 

Appeal No. 10804 of 2016.  
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